WEELKY STATEMNT FOR DESPATCH OF ORDER
EXCISE APPEAL BRANCH
CESTAT, NEW DELHI-110066
FROM 31.12.2018 To 04.01.2019
S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/V
ICE
PRESIDENT/M
EMBERS
FINAL ORDER
1. E/52725/2018 FO/53402/2018 17/12/2018 02/01/2019
2. . E/52110/2018 FO/53408/2018 17/12/2018 02/01/2019
3. E/53069/2018 FO/53409/2018 17/12/2018 02/01/2019
4. E/53447/2018 FO/53418/2018 19/12/2018 02/01/2019
3. E/52568/2018 FO/53423/2018 20/12/2018 02/01/2019
6-7. E/50168,50239/2016 FO/53424-53425/2018 19/12/2018 02/01/2019
8. E/51897/2018 FO/53440/2018 20/12/2018 02/01/2019
9-12. | E/50221-50224/2018 FO/53442-53445/2018 | 20/12/2018 02/01/2019
13-15. | E/50763,510562015 & FO/53447-53449/2018 20/12/2018 02/01/2019
E/51801/2016
16. E/50199/2012 FO/53454/2018 21/12/2018 02/01/2019
17-26. | E/51819/2017 & FO/53456-53465/2018 | 21/12/2018 02/01/2019
E/51960-
51965/2017,E/50004-
50005/2018 &
: E/50021/2018
27. E/52703/2016 FO/53466/2018 21/12/2018 02/01/2019
MISC ORDER
1-4. E/ROM/51207- MO/50905-50908/2018 | 20/12/2018 02/01/2019
51210/2018 IN
E/50423-50424, 50436-
50437/2017
5. E/ROM/50992/2018 MO0/50922/2018 31/12/2018 02/01/2019
IN E/55780/2014 )
Deputy Registrar
Excise Branch-DB
Vakeda

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon’ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.
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WEELKY STATEMNT FOR DESPATCH OF ORDER

EXCISE APPEAL BRANCH

CESTAT, NEW DELHI-110066 y

FROM 07.01.2019 To 11.01.2019

S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS’
TO HON’BLE
PRESIDENT/VI
CE
PRESIDENT/ME
MBERS [
FINAL ORDER
1. E/52476/2018 FO/53450/2018 27/12/2018 08/01/2019 | |
2. E/52802/2018 FO/53472/2018 26/12/2018 08/01/2019 ||
3. E/52185/2018 FO/53485/2018 28/12/2018 08/01/2019 | |
4, E/51477/2018 FO/53489/2018 01/01/2019 08/01/2019 | |
5-8. E/50707-50710/2018 FO/53490-53493/2018 01/01/2019 08/01/2019
9-12. | E/51657,52030,51003,5 | FO/53496-53499/2018 01/01/2019 08/01/2019
2294/2018
13. E/Cod/51222/2018 IN | FO/53502/2018 03/01/2019 08/01/2019
E/53629/2018
14. E/COD/51093/2018 FO/53509/2018 07/01/2019 08/01/2019
IN E/53211/2018
15-20. | E/50432/2016,E/50476- | FO/53511-53516/2018 04/01/2019 08/01/2019
50477/2016 &
E/50491,50497/2016 &
21. E/51107/2015 FO/50004/2019 03/01/2019 08/01/2019
22-24. | E/50610-50612/2015 FO/50014-50016/2019 04/01/2019 08/01/2019
25. E/51274/2017 FO/50018/2019 07/01/2019 08/01/2019
26. E/50232/2016 FO/53517/2018 08/01/2019 10/01/2019
27. E/50398/2014 FO/53518/2018 09/01/2019 10/01/2019
28. E/3267/2012 FO/53519/2018 09/01/2019 10/01/2019- .
29-30. | E/53179-53180/2016 FO/50019-50020/2019 | 08/01/2019 10/01/2019 - -
31. E/51506/2018 FO/50021/2019 09/01/2019 11/01/2019
MISC ORDER .
1-2. E/COD/51190/2018 & MO0/50928-50929/2018 01/01/2019 08/01/2019
E/ROM/51189/2018 IN
E/946/2006
3-4. E/ROM/51066- MO/50930-50931/2018 02/01/2019 08/01/2019
51067/2018 IN E/52323 &
52882/2016
57 E/MISC/51281/2018 | M0/50008/2019 08/01/2019 10/01/2019
IN E/50111/2015
6. E/ROA/51235/2018 MO/50011/2019 09/01/2019 10/01/2019
IN E/50972/2015
Deputy Registrar

Excise Branch-DB

Kind_Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon’ble Benches on the same day for the facility
of the public at large. Thus all the public including parties and RTI application movers
may upload these orders from there for their use.
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